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New& Item “Border Raids in Tripura 
Increase"

7410 SHRI MAHI LAL WiU <ht 
Minister of HOME AFFAIRS be plea* 
ed to state:

(a) whethei his attention has been 
diawn to the news item ‘ Border 
raids in Tripura increase published 
m the Hindustan Times dated the 21 st 
Maich 1978 and

fb) if so th( reaction of Govern- 
nunt to each of the points raised 
thexein and thr mc'isun.i taken 
cope with the prob em7

THE MINISTER OF STATE IN TrE 
MINIS IRY OF HOME AFFAIRS 
(SHRI DI1ANIK I M MANDAL) v*U 
The Government iware of a state
ment said to hut been marie by tne 
Chici Minister of Tnpuri that *hf ~ 
his been an increase in border r̂ me 
along the Tripura Bangladesh Border 
and that the Ho der Secuuty Force 
ha*, been found inadequate in tackl
ing the problem

(t ) There has been no significant 
increase m border crime along the 
Tripui ^-Bangladesh boidet and the 
BSF is dealing w ith the problem 
adequately BSF authorities have 
also rtcently discussed the problems 
letalmg to border crime and manning 
of the international border with the 
Chief Minister of Tripura with a 
view to make the arrangements for 
pievontion of border crime more 
effective

SC & ST Officers sent abroad

7411 SHRI M ARUNACHAL \M 
Will the Minister of HOME AFFAIRS 
be pleased to state

(a) u it a fact that officers of 
various departments all over the coun
try are being sent abroad for various 
courses of training under various 
schemes projects and plans.

(b) if so how many officers belong
ing to scheduled castes and scheduled 
tribes have been sent abroad for buch 
courses during last three years, and

(c) whether Government ensure fair 
representation to the officers of Sche
duled Castes and Scheduled Tribes in 
this regard’

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI S D PAUL) (i) Yes Sir

(b) The inform it on is being collect
ed from various Ministries and De
partments of the Government ind 
would be placed on the Table of ttie 
House m due course

(c) There are alieid\ m&tructioi s 
regarding the deputation of officers 
! elonging to Scheduled Castes and 
Scheduled Tribes to Training courses 
abroad *md it î  Governments ende
avour to ensure that fair representation 
is given to such officers m this regard
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